Declaration of Assets Liabilities -

Years 2023-24

gt Set
I'PUPESH}W"”\R Son of/tl/o —A‘TC’OMWR“’KL{ aged .47, years, belonging
to ..thEH.Q.IR.Nlﬁ,l)m:\hl..s.ﬁ\fb.t:l.l.il.g.mmﬂ service and presently working  as
: ( 1 QFJ?-[:CG—R’TTJ;,-N‘D@MT give been below the details of the assets
fjﬂ@ (immovable, movable, bank balance. ctc.) of myself spouse and dependents* :-
o MN“/ A, Details of movable assets
(Assets In joint name including the extent of joint ownership will also have to be
; given). :
| oy 5 -
A ';/ SL Description Self Spouse Dep.-1 | Dep.-2 [ Dep.3
» No. . _Name(s) | Name Name | Name

% (ty | Cash 12_,00({: :

(i) | Deposits in Banks, |
c22 i ! Financial

2- i Institutions And
/’Dﬁ/—- ! ; k

| Non-Banking
Financial

LGRS OIPARICS, o 8 g e 5 R
(11i). Bon(*

Debentures and
Shares in

! Companies

(iv) T Other financial o
institutions, NSS,
Postal Savings,
LIC Policies, etc.

(v) | Motor Vehicles 9 gike
(Details of make 2 Bike pAcay

ff‘éii?%[l‘ci'j"{éi}'é oA
details of weight
and value)

| Other assets, such ;'10 b=|
as valu;s of
claims/interests

l

Note :- Value of Bonds/shares/debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given, ,

* Dependents here means as person substantially dependent on the income f the
employee. ; '

B. Details of Immovable assets iy S
[Note ;- Properties of joint ownership indicating the extent of joint ownership will
also have to be indicaied).

S IV




SL
No.

~ Description

Self

Spouse -
Name(s)

Dep.-1
Name

Dep.-2
Name

De}p.—

Name

(1)

Agriculture Tand

Location(s)

Survey number(s)

Extent (Total

measurement)

Current market

dale ot P
Non-Agricultural

Land

- Location(s)

- Survey number(s)

- Extent (Total

measurement)

- Current market

value

-

(i)

Buildings

(Commercial and
esidential)

- Location(s)

- Survey/door

Number(s)

- Extent (Total

measurement)

- Current market
Jvalue
Houses
/\Fartn’lenrs. ete.

- Location(s)

- Survey/Door
number(s)

- Extent (Total
measurement)

- Current market
value

o

Others (such as
interest in property)

(2)

ins

S

No.

I give herein below the details
titutions and Government dues -

[ Deseription

of my liabilities / over dues to public financial

Name & Address of Bank /
FinanciaI(s)/l)epartmcnt(s)

@ PchlséNm,b,m

Amount outstanding
as On LR T T I i1}

% 30000—

| (i) Loans from Financial
Institutions

(itf) Government Dues :-
(a) Dues to departments
dealing with Government
accommodation.

gb) Dues to departments
dealing with supply of
water.

(c) Dues to departments
dealing with supply of

electricity.

N NS




T{d Dues (o departments |

dealing with telephones.

[ (F) Other dues, ifany

(e) Dues to departments

dealing with Government
transport (including aircraft
and helicopters)

(b)

(1) Income Tax including
surcharge [Also indicate the
assessment year up to
which Income Tax Return
filed give also Permanent
Account Number (PAN)].

(11) Wealth Tax [Also
indicate the assessment year
up to which Wealth Tax
return filed].

(ii1) Sales Tax [Only in case
of property business].

(8

GPF/CPF/PRAN No. :

| (iv) Property Tax

Personal Details

LA Hin= J 250 |

Gender - []
Date of Birth - [els o2 [9]& o] (DD/MM/YYY)
Class/Group - [«

Cadre

Place
Date :

(M/F)

(A/BI(C)

- L BTIUAR NIDHAN SARUA el

Home District -

|

[, hereby declare that the above details are true to the best of my
knowledge and belief. :

7 @ATHLD
- 1S/ 2024

e
Rt

A\ g L
\
Signature \quﬁl’)p‘(\
Name of Employee :- T2\ ) PESH RU“‘L(\Q :
Designation :- ) FRIce- ATTRND A ,,: ;

Department :- PTHAR NTDHAN E(\@ﬂ“,l:’ﬂw




